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MR. DEPUTY CHAIRMAN: That
will do.

SHRI SHRIKANT VERMA: And
then there are five non-theatrical re-
leagses. I would like to give reasons
for which the Indian News Reviews
numberwise were withdrawn and
banned,

MR. DEPUTY CHAIRMAN: Now
you say what hag to be done.

SHRI SHRIKANT VERMA: You
should gee the causes. . ..

MR. DEPUTY CHAIRMAN: You
say now what has to be done,

SHRI SHRIKANT VERMA: Thisis a
very important document. INR 1459—
Prime Minister Mrs. Indira Gandhi is
seen surveying flood damages in Bihar,
INR-1461—Newsreel shows  Prime
Minister Mrs. Gandhi in Mauritius.
INR-1462—Mrs, Indira Gandhi visits
Tanzania, INR 1463—Prime Minister
Mrs. Gandhi in Zambia. INR 1464—
44th Amendment, and Inauguration of
Feroze Gandhi Polytechnic in Ral
Bareilly. INR-1465—Sanjay Gandhi
at a Youth Camp in Ajnala Punjab,
and Prime Minister inaugurating the
6th Congress of International Diabetis
Federation. INR 1466—Prime Minister
Mrs, Gandhi inaugurates 1500th birth
Anniversary of Arbhatta, etc. ete. So,
Sir, at the end T would like to request
the present Government to restore the
status quo-ante and to see that these
filmg are shown throughout the coun-
try because these filmg were already
appreciated in 1975.

SHRI SHRIDHAR WASUDEO
DHABE (Maharashtra): The hon.
Member hag raised an important ques-
tion. Let the Minister make a positive
statement. This Government has also
banned certain films. Let us see what
the Govoernment hag to say about
those filmg also the hon. Member is
making the statement like a Minister.

5t rasac Frg : (See oin) @9
Freqr g FF v A T AAE L W
NATTNET |
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“THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): Sir, I beg to move the
following motion:

“That in pursuance of the provi-
sions contained in sub-clause (h)
of clause (i) read with clause (ii),
of paragraph 3 of the Government
of India, Ministry of Education Re-
solution No. F, 16-10/44-E-II1 dated
the 30th November, 1945, ag amend-
ed from time to time, this House do
proceed to elect, in such manner as
the Chairman may direct, one mem-
beyr from among the members of the
House to be a member of the Al
India Council for Technical Educa-
tion in the vacancy caused due to
the resignation of Shrj Bipinpal Das,
M.P. from the membership of the
said Council.”
The question was and the
motion was adopted,

put

—_——

THE BUDGET (GENERAL) 1981-82—
GENERAL DISCUSSION-—Contd,

MR. DEPUTY CHAIRMAN: Shri
Jaswant Singh, you may please con-
clude your speech. You will have
seventeen minutes more. You have
already taken sometime,

SHRI JASWANT SINGH (Rajas~
than): I can use the time that is there
for our party.

(The Vice-Chairman, (Shri Bihsam-~
bhar Nath Pande) in the Chair).

Sir, T rise to continue with yester-
day’s incomplete speech on the Gene-
ral Budget 1981-82. It is unfortunate
that the hon. Finance Minister, Mr.
Venkataraman, had to leave just at
this moment. WNot that what I have
to say is terribly meritorious, but
possibly I could have benefited from
his comments on what I am saying.
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The first thing that I would wish to
submit is that unlike quite a lot of
other learned Members who spoke on
the subject, I personally, candidly ad-
mit that I rise with a certain sense of
unreality while participating on the
budgetary debate. The un-
readily debate. The un-
budget as un instrument of
fiscal policy to my mind, jig in-
creasingly becoming an irrelevancy.
Possibly—in  another fashion Dr.
Malcolm Adiseshian had aid it
yesterday—as against an instrument
which provides the thrust or shows
the direction, the budget is Dbeing
rendered into merely an accountancy
procedure, Having exhausted—not
Mr. Venkataraman alone; we are all
party to this ill—the potential of
diredt taxes, having exhausted the
potential of indirect taxes we gre now
adopting the regressive measure of
controlling administered prices. And
as my hon, colleague has already
mentioned if—it bears repetition—
when administered prices are outside
the pale of Parliament and you play
with administered prices outside the
Parliament, then this whole exercise
of debating the budget really becomes
an exercise in nullity, Let me ela-
borate the same point by borrowing a
thought and quoting something., “The
Central Budget is becoming less and
less the key determinant of the eco-
nomic fate of the country. It hag long
ceased to be, if it ever was, a cons-
cious instrument of basic structural
changes in the economy. Its para-
meters are set elsewhere and by others
not by Parliament, The bulk ot the
expenditure side is fixed. The non-
development spending is determined
by the dynamics of what has gone
before. The inflation rate and the
bargaining power of the spending
Ministries ...”"—T cannot subscribe to
the next point; it talks about putting
up the tamasha of Asian Games, “The
development outlay is determined by
the Planning Commission, and even
more so by the compulsions of spill~
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over and ongoing projects. Transfers
to the States are determined partly
by the Finance Commission and partly
by the Planning Commission as also
by the awards on devolution of funds
like the Gadgil formula and the rest.
All this reduces the budget'—as 1
said—“to an accountancy exercise
with certain figures being put on the
receipt gide since the residual defieit
is an elastic element. Even this
is not as exacting a task as it once
was.” Now, having spoken...

SHRI BIPINPAL DAS (Assam):
Quoted from where? And who said
this?

SHRI JASWANT SINGH: May I
give it to you in private? I do not
normally like to disclose. I can
quite easily share it with you outside,
in the jobby, because whoever has said
it is not here to stand up and answer
for himself. It is only for this pur-
pose that I am saying it. Certainly
I will show it to you.

SHRI BIPINPAL DAS: The value
of a quotation depends on who has
said it and on what occasion,

SHRI JASWANT SINGH: Yes, in-
deed. My getting up and saying some-
thing will not carry as much weight
as your getting up and saying it. I
can only submit what T subscribe to
and I make this quotation because
I subscribe to what the quotation is
talking about. Now, I do not wish
to gq into the various esoterical sides
of what the budget is all about. In
assessing the relevance of the budget,
I would pick yp what the hon Finance
Minister says are the aimg of the bud-
get and then examine the  budget
against the declared aims. The de-
clared aims as per the honourable
Finance Minister’s Speech itself are,
firstly, containment of inflation;—he
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does not exactly say the second thing
but it amountg to that—secondly, to
attemp to provide relief from the
rigours of inflation ang finally,~—his
own words—"from crisis mmanage-
ment to growth,” therefore, growth,
If you were to take these three aspects
then I think the whole debate on the
Budget acquires some relevance; one
begins to see what to talk about,
where tg atlempt to understand the
cenire of gravity in this entire Bud-
get. The relevance is that, after all,
the Budgetary exercise does have an
inflationary consequence. That is the
primary question. The honourable
Finance Minister says 1 wish to con-
tain inflation. The relevance of the
Budget is that either it is going to
contain inflation or it is not going to
be able to do so. The inflationary re-
levance is there. Then the incidence of
taxeg providing relieg from inflation.
After all, the instrument really
amounts 1o iaues or more production,
But tax 1s something which he has
got immediately in his hands. And
it is recognised that indirect taxes
have much more or far more rigorous
effects as far as inflation is concerned
than the direct taxes. Therefore,
one has to examine the present Bud-
get from the point of view of aspects
of indirect taxation and finally growth
or development outlay.

Now, a number of my colleagues
have already spoken on this question
of inflation. What we have already
suffered is a reality, It is like mater-
nity. You can question paternity but
you cannot question maternity. So
what we have already gone through
and suffered as inflation is there. The
honourable Finance Minister has pos-
sibly attempted a certain amount of
window dressing by moving from one
form of statistical fact gathering to
another form  which is a point to
point method. This kind of window
dressing ig possibly gebatable by eco-
nomists like my honourable friend
here, I would not wish to go into
that. T would, however, wish to read
out certain figures which speak for
themselves. The general index of
wholesale prices with base 1970-71
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reached ity peak at 266.3 iy the week
ended October 1980. Possibly that
peak will have been crossed already,
Thig shows an increase of 20.i per
cent over the level a year ago. The
all-India consumer price index for
industrial workers with base 1960
has been conunuously on the increase
from 371 in January 1980 to 406 in
October 1980 and has gone upwards
showing an increase of 35 points or
9.4 per cent has compared with the 33
pointg or 9.9 per cent increasy ‘from
January 1979 to October 1979. I think
it ﬁ;a meaningless exercisa if ore
attempts to score a debating point by
saying in a schoolboy fashion that we
did this, you did that, we did better
in 1879, no, we ary doing better in
1980 and so on. The reality tne
proof ¢f the pudding is there in front
of us. I wish the honourable Finance
Minister all luck, I wish that he suc-
ceed in controlling inflation and I
hope really that the present Govern-
ment succeedy in its financial policy, I
am benefited both ways, If it succe=
eds, my rigours, my pain, my difficul-
ties, will be less. If it fails, I will
benefit even then. In both aspects 1
am benefited, Therefore, to in-
dulge in puerile discussion of figures
saying ‘in 1978-79 we did that and
in 1979-80 you did not do that is
meaningless, There is however, an
attemnt of this kind in the Finance
Minister’s budget speech, and it is
regrettable. When he compares four
monthg of 1979-80 of the previous
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Government, he has forgotten that
for the last part of that year there
was a Government in which the

present Government was 5 partner, If
there is really a comparison to be
made against the achievements in the
past year, then the year to be com~
pared is 1978-79 and not 1979-80.

Ther, is the question o¢ how much
the inflation is going to be in the
coming year as a consequence of this
budget, Many hon. Members have
spoken that it is related directly to
the amount of deficit financing, and
we are going fo have Rs. 1,539 crores
of deficit financing. And even that is
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base on the assumption—a doubtful
assumption—that the realisation from
the bearer bonds would be Rs 200
crores, This deficit financing is in ad-
dition to Rs. 2,200 crores by way of
collection from the  administered
prices. I cannot help saying that there
is every likelihood that his first aim
of containing inflation will not be
achieved, He will not be
able to acieve that. It is my fear
that inflation in the coming year is
going to be anything between 13 to
20 per cent,

On the question of the consequences
of inflation, some kind of relief to the
citizens from the rigours of inflation
hag been given. I must admit that the
Budget has some good features, I do
not want to be mean-handed
in paying my compliments to the hon.
Finance Minister, where they are due.
I think there are certain things which
the budget definitely has. I won'y go
into the details. The pudget hag given
some direct tax relief and this ig wel-
come and it is long overdue. It is no
good being left-handed in compliment-
ing him for this. Thig only shows
that he has taken intg account the
inflation that is already present That
is why he hag given relief, Inflation
hag been with ug for certain past
many years. None of the earlier
Finance Ministers have done thig and
only Mr. Venkataraman has done this.
I compliment him and congratulate
him for this.

The budget hag another merit in it,
namely, the absence of indirect tax
like, excise levies, etc. 1 would like
to compliment the hon, Finance Minis-
ter without any reservation, but I
cannot do it because I think the
Finance Minister hag himself realised
that in the indirect faxeg excisg has

reached a saturation point. There is
nowhere else to go on that,
Then there are certain incentives

given. T could disagree and say that
they are not enough. Something more
hag to be done than what hag been
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done. But it is z beginning and the
direction has veen given. Whether
the direction of suvingg is right or
wrong ig a question of perception.
Once again I compliment the hon.
Finance Minister for encouraging
savings, in whatever fashion,
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There ig a certain amount of en-
couragement given for investment
because savingg after all shoulg lead

to investments and we hope that
investments will take place,

Now, I would take up what the
budget doeg not have. I think the

primary absence in the budget to my
ming fallg in the third criterion which
the Finance Minister has applied 1to
himself, namely, from crisig manage-
ment tg growth, And, Sir, if one were
to gtart by saying a5 to where in this
Budget the direction for growth i3,
one will find that the first failure is in
the rural sector. I started by saying
that having exhausted all the possi-
bilities, we are now entering an era
of hudgetary exercises in the country
where they are becoming more and
more irre'evant because of adminis-
tereq prices, priceg which are extra-

parliamentary, which are not in our
hands, and which are becoming the
instrument of financial control. I

think it ig a dJangeroug step that w:
are taking. When we are giving up
the idea of Budget as the primary
instrument of fiscal policy and are
attempting to give direction to the
economy by playing with the idea of
administered prices it is something
which, I think, without party colour-
ings, without political opinions the
whole House indeed the whole Parlia-
ment, should git up and think about
and take note of. T say this because
it is not just a question of erosion of
Parliament’s  functions, but it is a
question of introducing a new ethos
and a new philosophy in the fiscal
policies of the country. It iy because
the admisistered pricegs carry the
major weight and, therefore, this
Budget gufferg from the biggest
lacuna, that it does not contain a
thrust towards an elimination of
poverty, elimination of blaackmarket-
ing, elimination of inflation, ang eli~
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mination of unemployment. The Bud-
get talkg about a growth gf 5 per cent
and that figure is based on last year’s
achievement which in turn, aye based
on the achievements of the worst year,
Therefore, to achieve a certain growth,
ag compared to the year 1979-80, you
try to have a growth rate of 52 per
cent, This 5.2 per cent growth rate is,
I feel, an ambitious idea, I wish the
honourable Finance Minister success
in hig efforts. But I fear that he will
not be able to succeed,

Ag far as the question of a direct
attack on poverty ig concerned, reg-
rettably, Sir, the Budget fails the
mest here, (Time Bell rings)., How
much time do I have, Sir?

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE):
Seventeen minuteg you have comnlet-
ed. It will be better if you can com-
plete in two or three minutes,

SHR1 JASWANT SINGH: 1 will be
very grateful. 1 will quickly finish,
because one can go on endlessly on
this subject.

There ig another lacuna in this Bud-
get ang that ig in the field of foreign
exchange. We guffer from a ghortage
of foreign exchange. Our exports in
the world context are only 0.5 per
cent; they are decimal five per cent
of the total world exports. Only 0.5
per cent of the world exports are
India’s anq what doeg the honourable
Finance Minister do in this sphere? He
gives some tax concessions tq Kandla
and Santa Cruz, which contribute only
1 per cent of thig 0.5 per cent, and,
therefore, it ig a meaninglesgy con-
cession.

Then, Sir, the Budget, the entire
Budget, ig totally silent on how to
develop our tourism. It is regrettable
that India’g share of the world tourism
ig 0.2 per cent; it ig decimal two per
cent of the worlg tourist trade and
that is India’s share! Tourist traffic
directly bringg foreign exchange and
the Budget ig silent about it. I would
like to submit to the honourable
Minister of State for Finance—I think
thig is a trying subject yet I would
like to submit—that our currency is
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pegged unduly high and 1 think we
are in for an inevitable devaluation,
and I think our rupee is too expensive
and our exports are too expensive and
there has to be a realisation of what
our rupee can buy—I do not want to
debate about the whole basic system
here—but I would request the honour-
able Minister to think about it

Then, there ig the absence of thrust
for rural growth, It is regreattable
that the Rural Employment Prog-
ramme has bezp cut down and we
come acrosg g strange thing in the
Finance Minister’s speech and it is.
that from Rs, 340 crores, he is cutting.
it down to Rs, 180 crores, in the hope
that the balance would be mel by the
States, You cut down onp Income-
Tax, but 85 per cent of it goes to th2
States. You have cu: down rural
employment programme. You have
cut down States’ share, and you are
increasing customg duty, which will be
the Centre’s share. Please look into
this aspect, because there may be
anomalies here; there may be a point.
In 5 State like Rajasthan, where you
cut down by Rs. 30 crores, there is
already a deficit of Rs. 95 crores, How
will the Government of Rajasthan
meet this, anq when one is going te
talk about eliminating poverty, please
bear thig in mind.

I would like to make, Mr. Vice-
Chairman, one or two suggestions, 1
hag many points, But I de not wish
to encroach on the Chair's courtesy
to me. I will make gne or two sug-
gestiong about iy home State, which
seemg to be parochial but in the end
it is not entirely parochial. In Rajas-
than there is a budget deficit of Rs.
95 crores. Last year’s plan expendi-
ture wag cut down by Rs. 31 crores.
There is no additional tax. This is
not the Rajasthan State Assembly, I
admit. It ig not my intention to dis-
cuss the Rajasthan budget here. But
1 want to make a submission that you
please look to the Rajasthan Canal
completion and pleage make allocations
for drinking water to Rajasthan.
Drinking watey allocation that you
have made of Rs. 110 crores, if my
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figureg are correct, for providing
water to 36,000 villages is unrealistic,
this iy in the all-India context, This is
a very badly needed item for Rajas-
than,

I do not wish to encroach any more
on your time. Thank you very much.

DR, RAFIQ ZAKARIA (Maharash-
tra): Sir, at the outset, I must con-
gratulate the Finance Minister on pre-
senting, I think, one of the best Bud-
gets that we have had since Indepen-
dence, It has created, a5 the “Times
of India” hag said, “something akin
to euphoria among many entrepre-
neurs.”. It has been variously des-
cribed ag production-orienteq and in-
vestment-oriented, and a3 Budget which
has come both as g relief to the poor
and the lower middle class and ag an
incentive to those who want to help
in the process of growth in this coun-
iry. Many gpeakers from the opposite
side have, however, critized the
Budget on the ground that it has pre-
sented a wrong statistical picture.
And the criticism hag been made on
the basis that the Economic Survey,
for the first time, has abandoned what
ig called the basis of averages, and
adepted the basis of point-to-point.
Now, Sir, as the Finance Minister him-
self has pointed out, averageg are
nnderstandable when one ig dealing
with figures ranging over a longer
period, from one decade to another, ov
from a few years to the other few
rears, But, in this connection, what
the Finance Minister hag tried to point
out ig the difference in the ratio that
is obtained from what the position
six months before was and the
position that hag come to prevail now.
1 believe, Sir, there are economists
who have themselves said that it is
a more scientific approach. As to why
this wag not adopted in previous years
it is not for me to go into. Certainly,
if there is something which is proper
and hag not been done in the past,
that Joes not mean....

SHRIMATI MARGARET ALVA
{Karnataka): On a point of order, Sir.
“There are not even 10 people in the
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House. There is no quorum. Even on
the Treasury Benches, there are four
or five Members,

SHRT ARVIND GANESH KUL-
KARN] (Maharashtra); Even the
Minister for Parliamentary Affairs is
absconding.

SHRIMAT] MARGARET ALVA:
There are only five people on the
Treasury Benches. It appears that
the Treasury Benches are not inte-
rested in the Budget.

st fora = w
oT Iy g

(fagre) - ag

¥ gawaq Amm ARy (i) ¢
gt AFT § IR gAI@ATAA B oy
q oWy A ¥ wW Iuieds Uy )

daftq wg fawer ¥ Usw Ay
(+0 dqrmw FE) ¢ FrE-AEEA
HTET, ¥y yger & ety frar e & w1
Foof wrga off =y g e ag i AT
TIH TH GIIH F AEL IS | 7O AqAY
ug F4 I57 YR F HE A s |

SHRI ARVIND GANESH KUL-
KARNI: I did not raise it. Somebody
elge raiseq it.

=t T@yER fag  (ITT WR_W):
ST FNTH BTG A & DG SO
FP UG A A SATY A | WG HT
WA SIE WIOME* g W de @Y
SteT a1 g 7

Iqiwreast (st faraemz
qig) ¢ giwer wEFfF “Once a
quorum, always a quorum”,

*#+Fxpungend as ordered by the
Chair,
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SHRIMATI MARGARET ALVA:
You have correctly said, Sir. We want

- mmore Memberg to listen to the learn-

ed Member.

SHRI P. N. SUKUL (Uttar Pra-
desh): We are all behind him, either
here or in the lobby or in the Cent-

wera] Hall

SIEIRICIC R SO REC Ol
[HAY HEEF ¥ FB 04 AR ATRAG
geemt & wfy ag & f& ¥** ug w7
i w faem &Y wA wifEgo )
(zaxuarx)

st o Fo S (Ve WAW) : HE
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fasra a0 Fifga
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(zm=mgra) @ waeq #g & 5 %4
T WT FY HEEEGT A, A0
Hzeat F 37 F WEEFAT 7 € A
Fragagr g foggras * * *

oY 9¥o Qo g o WA * * ¥
H fedz wrE wEgr ¥ o ?
How will we go in g Fiat car as you
207 gHIX 72 WIF 1T 977 A

***Expunged as ordered by
Chair.
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The word in the rules ig “unparlia-
mentary” or “indecent”. gyorrsyd

o1 TR forg - ug worfearEd
A8t & ... (24EwA)

SHRI NAGESHWAR PRASAD
SHAHI: Indecent means ‘asobhaniya’.
But you have to weigh it. For decid-
ing whether a word is indecent or not,

you have to weigh it. That is my
submission.
SHRI SUJAN SINGH (Haryana):

Sir, these are derogatory words, and
they should be expunged.

Iagarca® (= fuseRT A
qie) : & gadr g fv sedia ags Arge
T H4Z T A0 | ST IIH RFs
fagr sirqr =ifga .. | (swawts)

DR. RAFIQ ZAKARIA: Sir, as I
Wag saying, one of the criticismg that
hag beep levelled against this Budget
was that it has distorted the figures
as far as the increases are concerned,
and that in the past, the ‘Economic
Survey’ gave the increases in aver-
ages while in this the Finance Minis-
ter hag resorted to what is called
‘point to peint’ increases. Sir, as far
as I know, the father of this theory of
criticism is Mr, N. A. Palkhivala, and
I quote from what he has to say in
this regard. Sir, he writes; o
“The Budget speech mentions that,
inflation rose by 20 per cent from
the eng of April, 1979 to the end
of January, 1980 while it was 13.5
per cent for the same period upto
the end of January, 1981. This
favourable picture ig presented by
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taking the figures on a pcint to
point basis. On the basis of the
average index, for the ten months’
period ending January, - 1980, the
inflation wag 15.6 per cent while for
the period ending January, 1981, it
was higher at 184 per cent.”

~z

Sir, in reply to my question, the
Finance Minister explained as to why
this year he has taken the ‘point to
point’ basis. And I have gone further
into the matter, and I feel that what
was done in the past was not correct,
and that this is a more scientific
approach. And, therefore, I would
like to welcome thig change which has
taken place because it gives a truer
picture o fthe state of affairs as it
prevails,

Then, Sir, Mr, Mody, in hig speech;
falkeq of the decline that has taken
place in the position that India occu-
pieg in terms of the gross national
“product, and explained ag to how
from the position of 89 it hag come
down to 109 or so, and that the figures
go on varying And it has also been
pointed out ag to how today, in terms
of the gross nationa] product, we are
not better off than some of the poorest
countrieg in the worlg like Brazil or
some of the other Asian couniries.
Now, Sir, we have to take into consi-
deration the achievements which are
indisputable, And what are those
achievements? In the industria] field
our agchievemeni hag been so iremen-
doug that India ig considered ag one
of the ten most-industrialised coun-
tries in the world, a fact which from
ex-President Carter to the present
President of the Federal Repubic of
Germany hag been admitted. and that
is why I said that it is not disputed.
Then, Sir, in the agricultural field, it
s also accepted throughout the world
that in the last decade or so we have
achieved gelf-sufficiency in food which
none of the Communist countrieg with
all the totalitarian methods at their
disposal have been able tq achieve,
In fact, Sir, if you remember, in the
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bast comparisong used {o  be made

always between India ang China anc

we were told how Ching is progres:

sing, ig advancing gnd how India is

lagging behind. Sir, you will be sur-

prised to know that at the Fifth

National People’s Congress,, which

was held last year, China’s budgetary

deficit in 1979 wag estimated at over

$ 11 pillion. The drastic eut in expen-
diture envisaged for 1980 wag expected

to reduce the deficit to a not inconsi-
derab'e sum of $5 billion. But even

when growth rateg are registered they

do not alwayg reflect the real position.

For instance, Chinas perfected 8 per

cent industrial growth last year was

saig to force idleness of $32 billion

worth of equipment ang 20 million

urban workers. The heavy grain pur-

chases contracted from' the United
States, Australia and Canada under-
score the continuing problem of
China’g agriculture ag disclosed by
Mr. Elin, The total grain output last
year at 316 million tonnes wag 16 mil-
lion tonneg less than in 1979. In the
People’s Daily editorial some of the
reasong for thege are given out and
they are relatively big gap between

social purchasing power and the avail-
able quantity of commodities, weak
linkg in coal, oil, electric power ahd
transport, and failure to fulfil the ex-
port targets to earn the necessary
foreign exchange.

I have quoted at length from thesa
facts and figures given officially by the
Chinege leadership in grder to show-
how comparatively India with its
mixed economy, India with ity po'icy
of impetus to both agricultury and
industrial growth and development,
hag been able to achieve what China
with all the totalitarian methods gt its
disposal hag failed to do. Ip ‘fact, if
you remember, the Prime "Minister
pointed out that at least those coun-
tries which have been trying to show
ug as to what wg shouly do, should
understand that with whatever our
policy be, we have been one of the
few countrieg which have been able to
achieve self-sufficiency. Now, Sir,
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with .all this, when the question arises
how ig it that we have fallen in the
rank, the answer js very simple, The
answer is that one of th, greatest
wrongs that took place in the wake of
the Janata victory, ang the subse-
quent Janata rule, was the {remen-
doug setback that our tfami’y plan-
ning programme received. And, that
is why, Sir, while on the one side, we
have been able to do so much both in
the industrial and agricultural fields,
all these achievementg are getting
wiped out as a result of the popu'ation
. explosion that has taken place. 1
would theréfore urge upon the Fi-
TTance Minister that whatever sethack
that we have suffered ang the psy-
chology of that setback hag been such
that gven the present Government
has not been able to get oput of if,
we should make 5 vigoroug effort to
control our population. The psycho-
logy of that setback hag been such
that, Sir, I remember, when I was
the Health Minister, there were va-
rious programmes and measureg that
hag been taken by ug hot to com-
pulsorily gterilise in that sense, but
from the point of view of giving
greater and greater incentives, so
that people could take to family plan-
ning and help in reducing our popu-
lation. But nothing is being done in
that direction. I am happy that the
TPrime Minister hag again written to
the Chief Ministerg pointing out that
we have to be again vigilant and
alert ip this regard. Sir, every other
country jg going ahead in the family
planning programme. India, which
was the leader in thig regard, espe-
cially in the Afro-Asian world has
lagged now so far behind that un’ess
we make a herculean effort to revive
this movement, we may go down still
further., And this wag admitted
again by My, Palkhivala that it is this
population explosion by which, while
on the pne gide we are making pro-
gress, on the other gide, the jncrease
in popu'ation is wiping it out. And,
» therefore, if we really want that we
snoulg go ahead, then what ig impor-
tanpt is not to only talk in terms of
these false statistics whidh give an
idea 35 if we are goirg down, but

ot
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to talk of gur achievements. Sir, if

you take into account what our popu-
lation was on the eve of the inde-
pendence, you would find that 'we
have more than doub’ed and when
we ‘take those figureg into accourt,
then-I am sure we must pay tribute
to our people for what they have
achieved. Insteag of being passimis-
tic aboutour future, I think these
achievementy should make ug more
than hopeful as far ag the future is
concerned.

Then, Sir, I had also pointed nut
during the Question Hour this wesk
that despite 'all the anti-inflationary
measureg that the Finance Minister
has taken  the impact of these mea.
sures is not being felt by the common
people becauge rise in prices, espe-
cial'y as far as the essential commo-
dities are concerned, is continuing.
Thig is really the most disturbing
factor. Ang the Finance Minister ad-
mitteq that it is the flow of black
money which is, to a large extent,
responsible in giving rise to the prices.
He has come forward with the Special
Bearer Bondg Scheme to mop up.the
black money and to make it available
not only for financing our projects
but alsy to control it. Unfortunately,
the response to the Special Bearer
Bonds Schemg hag not been encourag-
ing. But the Finance Minister is
hopeful that he will be able to mop
up more than Rs, 1000 crores ag a re-
sult of this Scheme. Whether it ig as
a result of the dilatory tactics ad-
opted by the Supreme Court in dis-
posing of the writ petitiong that have
been presented before it in thig mat-
ter - or whether these Special Bearer
Bonds themselves have not created the
kind of response they should have, T
do not know but certainly yvou wi'l
agree with me that thisg is a matter
wherein the Supreme Court should
have shown a much greater alertness
and .urgency in disposing of this mat-
ter because it goeg at the very rooh
of tackling the problems which affect
the common people. 1 hope that be-
fore long. whatever may be the rea-
sons, this matter would be disposed
of. I have discusseg it with some of
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the senior lawyers of the Supreme
Court who themselves are rather
surprised at the attitude that ‘the

Supreme Court hag adopted as they
feel that it should dispose of this mat-
ter ag quickly ag possible so that in
cae the Special Bearer Bonds, for any
reason, are declared ultra vires the
Constitution by the Supreme Court,
the Finance Minister, as he has pro-
mised, may come forward with some
other scnemes; but we cannot allow
thig kind of situation tg prevail any
Jonger, Some measure or the othar
will have tg be adopteg to mop up
these unaccountable resources which
today are playing the greatest havoe
as 'far as essential commodities are
concerned. When the question was
askeq of the Finance Minister ag 1o
whether he is going in for demoneti-
sation of hundred rupee noteg or not,
his rep y was ‘not at present’. Now,
Sir, this. to my mind, was rather an
unfortunate statement. When you
say Government ig not thinking &t
present of demonetisation, what dJoes
it mean? It means, if not now, some-
time later. This equivocal statement
creates a kind of uncertainty which
can only make people put their black
money in some other safe places like
jewellery, like gold and other things
with the result that whatever could
be available, woulq alsg be hidden.
In thig matter, I feel the Government
shou'd make up its ming and not say
that it is thinking or not thinking,
Even a statement of thig kind, to
my mind, is not helpful. s

Then, Sir, there has been criticism
of the fact that for the firsl time
more than a million taxpayerg have
beey taken out of the Income-tax net,
Mr. Mody said ‘How is it going to
help? By the time the year jg ouf,
whatever little reliet vou have given
to the lower midd e classeg would be
eaten awayl. Thig js strange logic.
1 remember, Sir, there has been a
constant demand that the exemption
limit should be appropriately and
reasonably raised. It was during

[ RAJYA SABHA ]

1981-82—General
Discussion

the time, I remember, of Mr. T. T.
Krishnamachari thay Poof. Kaldor
was specially askeg to go into ‘this
question and he had recommended,
among other things, that the exem.
ption limit should be raised. No¢ body
had the courage to do so then. 1t
wag during the Emergency that for
the first time, an experiment was
made, an experiment was made
rather with a certain hesitancy be-
cause even the Government wag not

392

sure what the response will be,
whether it will be a right
step or not. It was only after

the experiment was made, after Prof,
Kaldor had indicateq that the reve-
nues wil' double if we take such
steps, it was only when the figures
came out that the Government took
more courage. Bul Mr., Mody said
‘well, what hag been gone is just ‘o
equal the rise in the inflation rate’.
If thig ig 50, I would like to know,
why Mr, H. M. Pate]l did not raise
the exemption limit in  accordance
with the approach of Mr. Mody?
What wag Mr. H M. Pate’s approach
when he presented the Budget?
Hence Sir, it goes t» the credit of our
present Finance Minister that he nhas
shown the courage ang the boldness
to exempt such a large number of tax-
payerg and to  give certain reljefs
which, T am sure, have come ag a
boon to thousands of people who
were otherwise subjected to a1l kinds
of harassment. From that point of
view, Sir, these measures are morte
than welcome,

THE VICE-CHAIRMAN
BISHAMBHAR NATH
Pleasg trv {o conclude.

(SHRI
PANDE):

DR. RAFIQ ZAKARIA: I wi'l take
another five to seven minutes, An-
other thing on which I would like to
speak is the levy on newsprint. To
my mind, this is one dark feature of
this otherwise bright Budget. I do not
know what promptsq the Finance Mi-
nister to go in for this kind of levy.
Sir, we are all committed to the free-
dom of the Press. But more than that,
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we want that this industry should Finance Minister tg reconsider this

continue to flourish, I am saying this matter.

because, the newspaper industry

throughouy the world is going through
a severe crisis. Look at what is hap-
pening in the UK. Time-honoured
institutions like the ‘Londop Times'.
‘Sunday Timed ‘Observer’ aro facing
a most extinction. They are not
able to meet the growing demands
both of the journalists and the wor-
kers in the print union ag wel] as
the rise in newsprint priceg and the
varioug other essentia] elements that
go into the making of a npewspaper.
Now at this time, js it appropriaie to
come forward with such 5 levy which,
I am afraid, is not only going to crip-
ple but. in many cases, may even
crush a number of newspapers? I do
not know_  Sir, what js going to hap-
pen to the smal apd medium news-
papers. We are committed to helping
them encouraging their growth We
have taken various measureg and at
the same time you are putting this
unkfarable burden on them. It is
said that perhapg they may exenipt
the small and medium newspapers,
Well, some of the lawvers have told
me that this wil’ be discriminatery
and that will be struck down by the
Supreme Court. (Interruptions).
Whatever it is. I dp not think that a
distinction need be made in thig re-
gary because we do not want to make
this industry sick. If our newspaper
industry pecomeg sick, then that will
be a sad day. With the Palekar
Award which has alsp put some more
burden pn them ang which I am
happy to find hag been accepted by
practically every newspaper, with
the rise in the newsprint cost—I
have been chairman of the sub-com-
mittee of the Press Counci’ which has
gong into this whole question of the
management of newsprint by STC
ang I am sorry to say that the STC’s
performance in thiz regard hag not
been very happy—and with all these
obstacleg and difficulties that the
newspapers are facing, I think it is
not advisable in ogur national interes!
that guch a levy should be put on the
newspapers. I would beg of the

~

Lastly, Sir, I want to draw your
attention to g very grave matter
which I think has addeq more to the
generation of  black money and
damage to cur economy than any
other single factor which the Jsnata
Government did, and that is the sale
of gzoiud stock. Now, Sir, what was
tha position? The Puri Committee
Report has given details of how this
sale was brought about, and it shows
a shocking state of affairs. I do not
know why the Government jg still
keeping the report as secret. It has
come cut in several newspapers. I
do not know why the Government
should not place it on the Tabie of
both the Houseg of Parliament. We
arg all very much interested to know
as to what happened and what has
come-out is really more shocking.
The decision to sell gold from the
stock held by Government in its
non-monetary reserves, as ycu know,
was gnnounced by the then Finance
Minister, Mr. H. M. Patel, in his
Budget speech on 20th Febpruary,
1978. What was the reason tha{ he
gave in the Budget speech? 1 will
guote: “Apart from preventing any
resurgence of gold smuggling, it is
alsp justifiable to utilise a part of our
acccunted gold to reduce the expan-
sionary effect of budgetary transac-
tion” But the facts, ag it hag come out
within a fortnight of the formalion of
the Janatg Government by Mr.
Morarji Desai, this decision was
taken bv the then Prime Minister and
the Finance Ninister 'and at an infor-
mal meeting cf the Cabinet this was
discussed, but it ig said. the Cabinet
did not approve of it. It must De
said to the credit of the Janata Gov-
ernment that they did not approvs ot
it. Then what happens, both the
Prima Minister and the Finance Min-
ister conspire to smuggle this part of
their nefaricus policy into the Budget
speech of Mr. H M. Patel. And
there too, the reference, as I said was
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a very vague kind of reference 'that
this is being done as an anti-smug-
gling measure though, as it was
later on found out, the price at which
this gold was sold, was much  Jlower
than that at which smuggled .gold
was sold at that time. What happened
is—and this is important, Sir—that
the announcement about the modali-
ties of the auction and the sale of the
gold stock, was made by Dr. I. G.
Patel, Governor of the Reserve Bank,
at a Press conference on the 1st
March, 1978. Neither was the
Cabinet informed about it nor were
the modalities of the scheme pre-
sented to it. This has all come out

from the files. Then, Siy, what
happened. The Reserve Bank of
India under Dr. I. G. Patel, went

ahead with the auction. without even
a letter of authority from the Gov-
ernment of India. After three auc-
tiong were held it wag found out
that the whole thing was illegal, and
then a letter from the Government
of India was sent. And there aiso,
Sir, insteag of spelling out the
modalities of the auction and the sale,
what was done was that a commit-
tee, called the Gold Policy Review
Committee, was appointed against
under the chairmanship of Dr. I. G.
Patel. It was given full authority to
dispose of this gold. Sir, what is the
effect of it? The effect of it is that
the reason given for this scheme that
it wag an anti-smuggling measure,
proved to be an eye-wash. If the
Government were to counter smug-
gling of gold, then, the quantum of
gold sold should have matched the
quantum of gold smuggled. But that
was not done. This was confirmed to
the Government then by the Director
of Revenue Intelligence. But the
Reserve Bank of India was so im-
patient to sell it that it did not wait
even for a proper pProbe into the
matter. Sir, what happened is that
gold was sold. Do you know I

much gold was sold? Even the g<ld
which the people of India donated in
the wake of the Chinese aggression
s q on gther ocensinme wag g0’d at a
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rock-bottom price. The total gold

+ s0ld was 13 tonneg for Rs. 86.5 crares.
- But out of that 4.83 tonnes were sold
~at Rs. 33.2 crores as tne minlmum
accepted price. Though we are told
that there were 1,101 bidders, really
speaking, they were namesakes.
There was a regular syndicate which
cornered all that gold, andg it had a
link with Mr. Kanti Desai, .

SHR] SADASHIV BAGAITKAR
(Maharashtra): Sir, I am on 5 point

of order. § gz earzz 3T var§ IATERA -
a3z, o gwicar qrge faa ek aeqi #
HIT I FT R &, Srawar g fw gawr
q& FREr Ay feqid @A w1 AT Faer
& AfFT g8 FRA, 5T wrAw # A
fefie & o7 7 A @77 & 92w 93 <@t
Tt & S 7 gEdt 7 A g AR
HAT § WIOFT €417 IF 9T JITE
FAT AZ 07 o R v A Y 3@
1T I WA &) w4 & Al A A
2 afFT o7 aF 9g fdid gAR | m
gl <& SR § 59 9F 9 F;A ¥ Foe
FX G Z AT A SITHAT AGATE |

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAISINGH SISODIA): For ¥
the information of the House T will
like to inform that the Puri Commit-
tee report has been placed in the
Library of Parliament.

5.00 p.M,

DR. RAFIQ ZAKARIA: T woulq like
to know from the Minister. . . (In-
terruptions).

SHRI HAREKRUSHNA MALLICK
(Orissa): He should place it on the
Table of the House. (Interruptions).

DR, RAFIQ ZAKARIA: When was
it placed?

SHRI SWAISINGH SISODIAY
Todav. i
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DR. RAFIQ ZAKARIA:. This | THE VICE-CHAIRMAN (SHRI

"smeans that because I had mentioned

" to the Minister of State for Finance

+ that I was going to reveal all these
things as they had come in the news-

- papers . . (Interruptions)

e

SHRI HAREKRUSHNA MALLICK:
It must be laid on the Table of the
House, It snould not be kept in the
Library or on the road-side. The
Minister must lay it on the Table of
the House. (Interruptions)

SHRI SADASHIV BAGAITKAR:
_Sir, T have here with me the Blitz.
_ I know, as g matter of fact some
portions of the report have already
been quoted. The report is placed in
the Library today while in the Blitd
it has glready come, and portiong of
_the report have been quoted. T had
brought this to the mnotice of the
Chairman and I had asked for per-
mission to raise the issue. Unfor-
tunately 1 was not given permission.
My only point of submission is that
if the Member quotes from a report—
may be he has got . . .

DR. RAFIQ ZAKARIA. I have
not quoted from any official record.

(SHRI
He

THE  VICE-CHAIRMAN
BISHAMBHAR NATH PANDE):
did not quote from the report.

SHRI B. D. KHOBRAGADE
(Maharashtra): Where did you get
the figures from? He is quoting
figures. (Interruptions)

THE  VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE):
Many things have come out . . . (In-
terruptions).

SHRI SADASHIV BAGAITKAR:
May I request the hon. Minister here
not to place the report merely in the
Library but place it on the Table of
the House so that we shall have an
opportunity of going through it and
agking for a discussion?

T3

BISHAMBHAR NATH PANDE): I
think that woulg be better. The
House would expect that the report
be placed on the Table of the House.
(Interruptions)

SHRI SWAISINGH SISODIA:
Sir, the Government will consider
the suggestion.’

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra):
It may be placed on the Table of
the House.

SHRI SAWAISINGH SISODIA:
The Government will consider the
suggestion and appropriate action
will be taken.

Ht FIrAw T (ST FeW)
ITHATER AT, SUATAT T AW

g1

gaaarsmd (st fqezedT =
4ig) :6gA UF siqeqr @ FEA
T o

S FETALT T ¢ AT 91 5aeaT
FTJIT

IFANTEAT  (+f favavaR a1y
qis) : FI7 HFEAT FT J9A § 7

At FEEQA VT : WT, ARG,
FLRT T HRWA 15 ) F1fer G ol
A FEIeEl GO FHE F T § TSTAIY
qT YIEM 48 §37 ¥ <@ | 7w fqgw
T EFTE |

gaaarersr (s fagae W@
qig) : AY QAADSST T FITRTT 77
qQ wdr # Kdid 7 FaT W@
¥ <& afeF 3iA1 G2A) & GEF AT G |

st FIAAT VA AN TR,
qT I FE FATI TETA -

Sewmw o

-
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THE VICE-CHAIRMAN (SHRI For the sake of my South Indian
BISHAMBHAR NATH PANDE): | friends, let me translate it. It means:
Now, Dr. Zakaria, please conclude. May be we have not been able to
You have taken enough time. turn this land of ours into a paradise.
| But from wherever we have passed,
DR, RAFIQ ZAKARIA: I will con~ | we have removed the thorns in the

clude in two or three minutes,

SHRI HAREKRUSHNA MALLICK:
Let the Minister clarify

(SHRI
PANDE):

VICE-CHAIRMAN
NATH

THE
BISHAMBHAR

Order, please.

SHRI HAREKRUSHNA MALLICK:
Your ruling is not clear.

THE VICE-CHAIRMAN
BISHAMBHAR NATH PANDE):
ruling is very clear.

(SHRI
My

DR. RAFIQ ZAKARIA: Sir, I share
the sentiments of the House—you
have also endorsed it—that the report
of the Puri Committee may be vlaced
on the Table of the House. And not
only that, the Puri Committee ve-
port. as it hag come out in the varicus
newspapers, has cast a strong sus-
picion as far as the dealing of the
Reserve Bank Governor, Dr 1. G.
Fatel, is concerned. Before any
further action is taken, I demand of
the Government that the Governor
should be remgved forthwith because
it is a question of financial probity
and integrity of the country and
whep such a suspicion has been cast
on a person holding such a high posi-
tion, when factual datg and details
have been given, he can no longer
‘remain in that position.

Sir, I will conclude now by saying
that though there are some weak-
" nesses as far as the budget s con-
-eerned, there has been this brighter
side which T am sure will helg us in
going ahead

Therefore, I would like to conclude
with an Urdu couplet.

‘e T ol B A Eer A
gD Qe w5 ) 7 T i g

way.

ST IRIEIU I A B G N ¢ = El
EPICE (CEE TR

SHRI ARVIND GANESH KUL-
KARNI: Sir, I am not here to reply
to anybody’s comments whoever has
spoken from tae Treasury Benches,
because 1t is none of my duty, it is
for the Cabinet Minister to reply. I
have got a very limited brief. My
party hag given me a very limited
time, So I do not want to transgress
that whip which 1 have received.

I am only aoproaching this Budget
from one count and nothing else. It
is the indirect duty, particularly the
excise on varioug small scale indus-
tries. The _Finance Minister has
given many concessiong to the small
scale sector for which I am personally

very happy because this is the first
time that the Finance Minister ha~
taken cognizance of a viable smai

scale sector. Apart from that, there
is one lacuna which for the last two
years T have been putting bhefore the
Government and I would reques{ my
dear friend, Mr. Sisodia, to please
listen to and convey my submission
to the Finance Minister. This is in
connection with the excise duty on
the cloth processed by the power
processors. You are aware, Sir, as
you come from UP, in rural areag in
powerlooms—it ig called ap interme-
diate technology-—a revolution has
taken place and new avenueg have
been createg for employmeny for
entrepreneurs with education suffi-
cilent to run a powerloom or to under-
stand electrica] motors. Particularly
in my state, Maharashtra, in Gujarat,
Karnataka and UP, g viable ower-
loom sector has come up. I the
new textile policy yesterday, also
for the first timz, the Government has
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accepted a role for the powerloom
sector. Apart from the handlooams
which are in the 20-point economic
programme, powerloom sectop has
been recognised for the first time by
this Government as a sector which
is capable of discharging its duty
towards supplying cloth to the popu-
lation at a very reasonably cheap
rate. I pleadeq with the Finance Min-
ister last time abkout the processing
dutyq on the powerloom cloth and un-
fortunately I was not able to convince
him. But I do think that in the new
textile policy emphasis is laid on
cooperativisation of the hand!oom
and powerloom sector. I desire the
attention of the Minister of State for
Finance that cooperativisalion will
encourage all the social elements to
come together ard gave this gld in-
dustry, whether handloom or power-
loom, from the clitches of the master
weaver. What has happened ig the
non-processing unitg have been let
off with nil duty. I have no quarrel
about that. But I demand here there
must be some iype of monitoring of
non-processing units and various
other matters. The Government re-
plied that they had no record. Even
if there wag a n1] duty, we must know
how many unitg are working, what is
the employment generation, what is
the cloth, how msny metres have been
processed, what type of processing
takes place, etc. so that at a later
stage it will be a bench-mark to pro-
ceed for any other type of statistics
which might be required in future.

The power processing unitg are
taxed at 12 per cent ad valocrem and
the composite mills are taxed at 15%
ad valorem. The Asoka Mehty Com-
mittee and various other Committees
have studied this powerloom prob-

lem, the handicaps of powerloom
vis-a-vis composite mills. It was
worked out at 21 per cent. This was

some 15 yearg ago. Now because of
every type of constraint on egconomy
and production processes, it must be
60 per cent? I would request the
hon. Finance Minister to see that
concession is ziven to the power
processing units commensurate Wwith
the index of inflation which has taken
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place in the country after taking into-
consideration ‘their handicaps,

Secondly, when the hand-processing
units process powerloom cloth —that
cloth comeg under nil duty ang that
became the competitor of the hand-
loom cloth. The Government is ignor-
ing thig aspect. So, hand-processing
units must be treated on par with
powerloom cloth wunits. Otherwise
some type of duty should be applied
on them. If that is not done, this
type of processing is anti-handloom
and that will defeat the Government’s
purpose of supporting handloom in-
dusiry.

My last point is that what 15 knowa
hag decentralised sector in common
parlance shculd come under coopera-
tivisation, The entire marketing should

be done through cooperatisation.
Otheiwise, powerloom processing
units with 12 per cent duty will

defeat the purpose of cooperativisa-
tion. I would request the Finance Min-
ister to encourage cooperativeg and at
least cooperative power processing
units—there is only one such unit, 1n
Uttar Pradesh, one in Karnataka and
two in Maharashtra—should be treat-
ed on par with hand processing units.
I do not want to say anything more
and would request Mr. Sisodia to con-
vey my desire to the Finance Minister.

SHRIMATI SAROJ KHAPARDE
(Maharashtra): Mr, Vice-Chairman, I
rise to congratulate the Minister of
Finance for wvresenting the budget
which could bring him laurelg from
varioug sections of the society, parti-
cularly those people who are tradi-
tionally called the middde classes and
who were in desperate need of some
reliefl. I gm verv glad that here ig a
Finance Minister of a popular Gov-
ernment about whom something is
being said all over the country.

TR

Mr. Vice-Chairman, the Finance
Minister in the course of his speech
has said many things and assureq the
people that a substantial section of
the society will crogg the poverty line
in the near future. I have doubt
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whether this cbjective would be
. achieved before long,

Sir, I de not know what {0 say
about the budgets presented during
the Janata regime. Ii seems that all
the tall talks which were made dur-
ing those days have not come true
and the cost of living did not become
cheaper as expected. Sir, the econo-
mic situation in many countries is
constantly being given as ap instance
to show that there iy more inflation
elsewhere and, ag compared to the
countrieg like the USA, inflation in
India is only one-third. I am glad
that India is being compared with the
USA with regard to inflation, But I
shal]l be happier if we could also com-
pare this country with countries like
the USA as regards prosperity and
progress, The net result of the
Budgets so far hag been that the
value of the rupee hag gone down
and the poorest man has suffered the
most. It has not in any way satisfied
the hopeg and aspirationg of the teem-
ing millions in this country who had
been reeling under the burden of
poverty, hunger and squaloy for
centuries.

Sir, the Finance Minister has said
that a large number of people will
cross the poverty line as a result of
this financial year and there will be
will be achieveq by the completion of
this financial year and there wil] be
no room for any instance to prove the
proverb that history repeats itself.
Sir, 1 would have been much happier
if substantial relief could have been
given to the last man., If we could
make hig food cheaper even by a
single naya paisa, we would have
really helpeg him. I do not see any
such assurance in this Budget and I
hope, when t*he Finance Minister
replies, he will take care of this even
though he has not talked about this
in go meny words in his Budget
speech.

Sir, T am very glad that the Finance
Minister hag earmarked 5 substantial
amonnt of money for the welfare of
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the Scheduled Castes and the Sche-
duled Tribes, 1 am also glad that a
number of schemeg are in progress
and are achieving good resulls, But
I am also aware of the fact that for
lack of co-ordination and proper
leadership at the State and district
levels, the schemes are not being pro-
perly implementeg and the benefits
which the concerned people should
have receiveq have not reacheq them
at all, There is an imperative need
for the Government to pay more
attention to this aspect, It is not
sufficient only to plan schemes and
provide money for the same, but it
ig also necessary to see that the
schemes are properly implemented
and the targets as fixed are religious-
ly achieved.

404

Sir, 1 would like to attract your
attention to the unfortunate incidents
which have taken place or which are
continuing to take place in the State
of Gujarat. The clash between the
reservationisty ang the non-reserva-
tionists ig unfortunate. Anybody who
wantg to see can see that there is
deeper politics behind the agitation
which ig taking place in Gujarat.
Many precious lives have beepn lost
and wvaluable property hag been
damaged. The miscreants have not
only done damage to the property of
the people and the country, but they
have also damageq the prestige of the
country and the spirit of her Consti-
tution. Even responsible persons,
whom I would not like to name, have

intentjonally or unintentionally con-
tributed towards these unfortunate
events. I wish saner counsel pre-

vails and the people of India as a
whole do not do any sucl ~-thing
which can become the first gtep to-
wards disunity in and disintegration
of the country. Sir, before concluding
my speech T would like to express my
happinegg that the Finance Minister
has done an excellent job, considering
the straing and stresseg through which
the country is passing nowadays The
relief given to the middle level of the
society in income-tax is really wel-
come. The housewife hag also been
spared by not raising the cost of any
of the appliances used in her kitchen,
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I have no doubt that the Finance
Minister will be able to control the
price-line effectively through the fiscal
policies adopted by him in the
Budget.

SHRI B. D. KHOBRAGADE: It is
not possible.

SHRIMATI SAROJ KHAPARDE:
Sir with these words, T welcome this
‘Budget. Thank you very much,

st TRTaT fog : SwaareTs S,
Foamsrsaam Ffwg agy  woQ
§ framy qa, o dveTma S &
T gz W fFar E 99 9T wody
T sifgr F@ w1 AT fAr
¥ oot @ fe @ @R R
gz fowet st gewd o, SEA
T aFe Fow Bpar Ar SE@El eqT
¥ <gd gu = fagelr @@ F
eq 9 # v@q gT AR 9o wwiaat
1 e ¥ @l ge, #1f oA awe
Fx HIFR AT a9 g9 § o
FAAT N [ A TH I A TOET
Fr3@r F¥ATF wd & I7% Sfraw
fralz # fag wi§ vt @ awe
¥ fagar 1« & 9 fqaEl § oA
QAT ATEET § | gMIR §gA o
gifgdt 7 wiws w@fga qeEt &
gEy @ r g #dIdm fAr ¥
Tgq WAd o, zgfan AamdT geed
Fag @ wuwr f@F sAE AN
F3 gar AfET EF SArwraw qgr
gova @dr ader Geaargfs ag
g5z wO§ @ F fag 9@l FAmEr
TATE | AT FHT T ANE  F
agr FMT I &S R mEH
agr wvar & fFag ase ¢§  qast
Ffaq sA@TTATR, @ @t ¥ fHu
FATHT FAT] S AT F 391 7 M
F& M@ &1 g zwaAw
Fg TEAr § 5 ag a9 FeEw@
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FIAZH 9T OF q > fora § et
g I F Afg® Al ax wrfara
g1 A1 A am S Aaw §,
g9y fag zg asz gamraar
afasgt @ AT @ @ F
fagtfes & =A% fqg oz awe
gl FAmraaT ¥ | gk IW A
St FeT FAT A T @ &, fAd
g Wadf §, sA% g @z gwT
FAAT AT | FAR WA 1 TQT
sAqr & Sav faw 3g gwgw qE
FAIAAT 1 W FA F F Ay
g 37w fag g aswe FATETAATR 0
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# O79F qEA UF-UF FE AT

I G AZAT 1 ¥ FAE F
gARl  30-32 AT 93T ATET
gg=r fear 31 30-323d9gA w9

R AINE GHT HEF 9T AR
gar

At AqF G 30~32
Td 9z (ezaar)
ot TREAT fag : SEIT agd

FA I I AT AT |

IIqATAA  "ErET, § 3279 737
HITF] & AT A1gaT § AR J80 A
# e FTWIAGST § A4 1T F7 )
gz frg g a1 ? a9 gt
gax FFAw Ffaa | foadr o
gdr §, AT F AEA I/E FAIR
HIAT A FATT &,  HIAT oAifA
T &\ HEF WS FwE g IW
FTA! a9 E ag T F FAM  *F
fag =ar E fe 3w Fd a4, fipm
gez ¥ g g g @ w@for &
YT I9E A AW qIfE W {EE
FT agaEr fawra &< ad, =
q5F F7 faF@ R gF | =
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[st TR fag ] :

WS HEw gz 7T & A ¥ agAr
st g fwgw omwadt @ Zfew
SR, gw TAEl g ¥ qleale §,
CIEE A B L X S SR
(sawana) . . . zufen frdfer samge
IS AT SI T UE AFWT C@v 9 &9
Fioagwd & frg "R omendr &y
s mardr St FAqeE T oS A

wIFr siqrdr ward o dfad e
g ogar W oW owT A FWIT I
TETFE g Wl | @TWa ShE

wig Frf afaga geAdT T 4T
X gurdt wgq wAmdy 3 f6owa A
e S a1 = dAT g A
9§ gWY e wnw & fwer
gfr  wfgem ¥ Wi STEMA 9
w g famer zead Fd Fga ngw
g g, ody &lg wgr & 1 &
gafed eIl #@l § fa wange
Wi Agw S0 A A Fi a4d Agl
femrsA & oy qw &d AW A=
S AW IW F AWA T OET
afr war fygd qew a1 =wg
sgiar famiz wwiT w SRE AE
g ! WF s aewATd WU A0 oarl
AT qar ) By W< W &T S
WIw  qge 1 T wgw gfE T
fesfim 7 oHew <Er1 wAal (e
¥, S¥TAw @rgd S wer W
ggar AERT § 0 T wEd § 5%
IFFT e g oAAA | wAaT e
Fgas o fgAr, g o"r wqsggey
gasi  fadr. ...

WAt ®4UH GALT : A FAIA
&y fod Wiy 37 | g RwEs fug
= | SR
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st LRI fog ¢ OF v emaedT
gas; foety, siaey q. & § ody el ®
qEE i wiad &¥0 A% femi @i, fa
wea Gadl F GRS 9T A7 HIT SEF
IF T 1 fomad guw foedl €
o e 3w ¥ wasEar, wEnid
oY LT 7 E E 1 LE o TE SOET
& s, A § T gear g
saat fofim @, sfea o aedi & far
SEGT WEART a7 FEe CA AW 9v
¥ ag %g fa wg & 7R 7Y gl
Fi oUW AT | STRAEYT WA,
¥ ggo fasmar & ¥geT WgaT oA
Fi$ gWA WE0 § AW AT, WY W IW &
gww AR . . .
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[SaaATEad (Mo THE F A )
TS Z0]

wig gl ®a FAfRA fx & 7% g
F% feal & wig & woual faia 57
@Y F | TUGWRAF WA, T WA
waaa g fa gaw 7.2 oAl =wg g
A8 g AT AL & | S F AT AW
gEr W g AT | gAY AT T4
q Fay @7 FT AT AT HIATEY
FY 751§ § A% 9 | 9g7 J AW
iy FRd & 7 97 A0 g afgy
g o@mr F fFA w1 @ Ag
afer gaTy  §8 "@EEr §1 fans
7§ g2 go g an fr gw
FqAT GIHTT ET a8 9dT gF ¢
ag gatw fawewera 21 ogwdar € o

& WEAT T8 ¢ q0F |

sfi VAT feg ¢ g7 gwra fa-
F¥AITT 1 gFal g, "I F§ gaa
g afgwm =g F owH ey
=rfge 1 ag gamr fawwea Ady
g1, g gAY ATHEY A SV g
AT &I F arz fear
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sfaay &3S @ge S g, "Ig

AR JAF 9, AT &AM 3T

T A . (zxaua)

oy YT fwg : § JmAr 7
T 9 g8F H 2l FL ST T
ZM AT wITEED AL WA
ar gAIR mET A 4TI MEIRIEE
A7 gry 7 9 wIETr Fr
a1 AW AT F 4T &R A1
a1 JraAeAA AEEA, WA W AR
T8 At dfpa § =9 FEAl A T
eatq faerat =vgar g 6o o v
FTE FAT AL W & | UF OF FH
# ga w1q F AT @A A AiwEl
# AE wreAr & 39 gED 9% SArsar
wgi & fFass faws wrg wed
Y, 3qregar waew, fas fwar g
wa HG AET WA AT FAT 9T
midT 21 10§ ARRT wiew | owr
f& waardy FAS 9T 299 AT
aar g, A A SART FEl g
arv gaer T g 8 1 gRT W7 &l
g1 St AfwT v A q8r g€ R
gaw S & g9 &Y AT ;A E,
gl #1 wEar FWEr g ARl
qtga g1 ArSAT ArgA fawa Sr &
gTEEl Agr &Vl | oHAq, & OF
wF Feh (A =@rgar §ofE qew
&gt 9% (9% &) wEw 1
Tzl @y & | fag fazar qga @
F= gta 1947 ¥ faady o ag
g3 % FC 11.00 F03 21 T8 & |
qES @@ A FA AT A7 FAT
Y oot d1 9T FAT 600 FUI
A TE & 1 e & A adt g1
2 qiifs qug F9 § zafqg & ©F
0F &0 A A 90 qgar AfwT
g Fgal Sgar g f5 ag w3 9
w7 @ g fqaEy 93 100-1000

ot @5 w5 g a0 Fy &g A=

(11 MAR. 1981 ]
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gady FA v | gArr qeF fw gEarn
Far w90 | wew qr fgEram w@r
gy 1 fag afEr & fac grardy
# g 7 T A fyw qeF F
faw @grd a9y A% A ag wiF A
FTarg & Wr & | A 93 &, orraq
orq Awt F o g T g o gAn
FQA Y Y 9z F7 fREwacdy @A
g gl oY ggr Far o mAaar F
o sifadr §, gaa wigeaarlr #r
& ootT wgr & ...
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ITRATETR (o THIF AFL AT) :
HEr Sr  wafgexarit 7 faeEng
F T

sfi TR f5g: 1 39T A
frgr & Somswregs &Y, FAST ¥
fam zax «afgerami #£1 =i FF9
A wAr | ag g4 399 faF fRard
A9 gAY F15 AAAT TG § |
27 &fEdl ¥ AT #7477 T8 §
"o A Fz7 & Figar «iEr af F
o1 Fg & fv A3 93 g@m gury
afFq z@x gg @Y FEr § f7 Arg
Tq 7 fgrgrara exgiessi ¥ faaifag
&1 S (sa9ma)

st dio QFo GFS: T FIH ¥
sifqdr & am Far g 7

HIAG A A& IARCAMA
Tfeq TUR@TATE | (3TAX) IAFRC
g g afeq T AT {9 FARF 17 |

DR. HAREKRUSHNA MALLICK:
Her name ig Smt. Saroj Prasad,

Wi TATgT fqg . waT AR
faz & csuifady =1, gary safaey
#F1 HIATW, AAFL IA40 a1 AT H
FEAN G & J(AAr | AR A
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g

e

[+ v Tae))

AFA FEr & 7 @ SumwrsEs
AT, U @ AT qG FAKL AN
gl g1 AT & WX wwar g fF
¥ onr w43 § fr ogam
gy @t § fawre ¥ 0 a1 wA
TIEY FT FT FF AW Gfww )
# wn faFan a8 g0 0

bl 2

A oFEAr € fr owew W AR
FAFAT WX TS G WG AT
FATET L | WEY S KT AT @gAr
a1, I9 FHR FT FT goAT 97 ?
fF 3 &t g S ww, g e
Wit 85 Afgwm @Fr ar go fdwa
AN TET WA 8, Hew A deq AT
85 wfawma w9 9X @E AT T
15 sfqwa @Fr S@i W@y & agr
15 gfqma @9 g Tg
wiey Sy FT qUAT 97, Ig TG AT
g€ ST T AT AT | TG AT
e ST T W I ANETET 9T
R 99 WA S oF AW 9 A
FX F gg feamr g1, Sg O #;
Smar 91, S| A1 w91 fw
g HHE QU AW | T F I3 F
|19 FgAT Sgat g qag | 5 e oy
¥E WIT HY SFAG-GNE ArAST &Y
W §, W I 347 ST FT A0
oW F oartre &7 forar g
g s fggeam o arfeeam
gl T g|r, qW AT FTATT A
gaT gar, gl gmr | wiTo oy
AT AATHT A,  IAFT FEAT A7
f& gart Y SaEm # O\ W
gatm ®1 wifiw FT &1, g
g&fagg &1 A gafqag & qrg
wifeer &% @), dAfea A8 1| oF
werdr Fgr g Ty WY gasr aear
o7, wrfas aaRyr ¥ OEr WS )
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ST, TR § AT A Eedr )
a9 AE@r g oRiifF aste v waEr
g1 ®r gAr 30 a9 ¥ ? 30-32
auf & wg | IATT FT W F
JEET AT | A FP OISATIT AT,
85 sfawa AT 9gF weEr g 4
i @a F 85 wlama T
85 ®YAT Wi ¥ FET § W
15 &9T MET & H{IAT § qF FI&H
H FFAT aar § 1 sw, 85 %o
HAT AT & WL 15 TIAT AT
wER ¥ AR ¥ W fAww Et go,
afdT w1 SeeEr 1 15 TAY Far -
@ T # OS85 ¥AT W AT
TER ¥ 1 #g gfmardr wE gEn
iy FRw § fF 30 aw ¥ amE
11 FA® A, 11 FUS
Sl ST Qe Y @r ¥ A
g W 11 FUT wAAT F qIF
faadt g & Faw fagar atEw,
vk fazor gy & 99 I e
Tl oWEE 11 FIE Al §9E
UF | UF FA| 11 FOS | 0ew F
g gfemw  § R ®Er &
fear & =i 1 oieY oY FE1 F@
4 f& &% 3w aww gar S A
ogr Wiy g @ fag wa #
THH AET W, FIE QAT Wi AL /Ar
St wETqi Agl g, & oat
e A& g gt 9T AR F @
F fau gwa a9 i, ®iE oar W
Y gt wgt a7 fw fawe &y sgawdr
waY gnir, i€ qar wig 7g g el
a¥ {5 91N & qIAY $7 =qaeT A€ gl b

ST, A & qIg A TA(LA HIATE,
U 9277 519 &1 q@arg. . . (WWAF
g9) 20. .z Frowg § AT, L
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IqAATETE (STo THF FFQAT)
20 frqe g 7% § wwEr, FHFT A7
wfgd 1.

" st e fag o dw, W W
I 1A {1 S

SAFHETY (STo THF AHTT) :
7Y N T TR ET FEA )

s TRzaR fag o A, § ol
SAgT & WAT § 1 A ¥ AW
& w4 OF Fqis ey ¥ w0 Qe
Tt & . . . (swwam) . . oA,
gl Fo wg TEr Wt & Wg &
B T O A (P 1 B K S i
g 1 wyW o far 8 W) W%
SEE & | Al USRI B TS AN
giF, S x@ A A FLT  FLA
A TSEarT ¥ §FT F wrar §
@rFw a#gd Sy, ga Afag, #@w
%Y 39 {77 goar wAE@ A L L

Y Sqw FHA 0 gL TS
TR e AT A A

st TAFAL fAg @ TSI & Fa-
qEl & @AM § S @I o9 §
HHA Fa@r g | 1200 FH a6
um @ fegm @ ¥ 1 1200
GYFI FE90 T 45 @@ To &1 faat
AT AT & FAY YT F  FHqT F,
fargin A FW Y T FT faar
¥ oagm war g fer g fRa—
g wwd war RS a9 wE §
fgt @< U ¥ qU A@T ¥
fr &t 1200 a8 W § SHY WX
N wEede g5 & | WX faw mwAr
AT AT & | ITGATEAR MRS,
QIET & A 9T A FI WAL
WA & R ey wn, B o)
afst ww &= qifwe, F&t 9 |/
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Q7 sfma, AU FYAT B A GHS:
¥g gt & 7 wf o gET g,
€A 9T d@Fe g, =f@ 9% §Fe §,
*T W EHFT § | T FO W W
TAT ¥ | FAY TELE g OWT T 15—
15 T 20-20 #AFT & AFEI

® I H, I TE€E § TSI
uat sy fafoed a=d & =i
|1 Soigt w ¢ fasredr g7 FX W §
qd Y o g 1aq #T A fFo15-

20 WG aF Fer-ag fafesw A
TN | ;T gL aWt &
AR qaw T oW & WAl ¥ @I

9 fog a@ s g @ @ & °?

FTHRGTTT FGQ S, HwT F f&q

o W T WY & faRm ¥ 7 s
fi JaT AT § ggw S, A s

¥ & wyE wn?

=t Yo QFo YW : A 4w fRuz
FIT T g, AEHg |

oY vagaz fag @ adr & ¥E w®r
g1 ofmg, §FE g, .. (ww
gw®) . . . gHida gie e
AR F YTHT F AT G 34,
SEETEE S AV @A, WG A
gfgT & FUaT g, w5 § 7F ww

W @ g Fw W ogr e ST
W& &Y, T30 FE@ F WUT qTH
w1 Jgt farsy 9 #d & fF 3 o
§ Sar gEt & wgew F1ogaan fang
fF qer S adf & wFar & . . .
(mama) . . . =9, T¥ 30 av
¥ ®g ¥, 30 a9 & fawwqq F,
30 W F AFRETET &0 STar A -

o

SF FW F BT FroA L, .

st MATH FAN AT TFH ¢ p
fav srar § @ wegw T W &
e W ST g

+
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ft TR fag - ofia, €€ 2d
gAY FT F1 M FE FH A
AT Iiqareaed  mgRa, wWiq W)
TYT # al% 9% ¥, AT
wg wigdl agi d5w% wagar 9 fa
30 %4 & IaH W gW & 30
7O H gRT AW FowT, WAL JH
I UEA 9T AT | g AT AG
& & 78, Seqaraad wgea ?

ITRATEAL (Mo THE FHAL) :
Hén‘ 2 |

st (R Fog ©  Foaqreas o,
REEEUIE S (I - B ¢ {1 ko)
FEA ww ¥ A v A owfd
FH f& w5 af 3T HE Y ¥
T fawa U I9FAETT NERT L .

IqIATEAR (o THEG AFKJAT) ¢
‘¥fga, wiv saEdr FT @ & )

st TR fag - 5g gAY fra §,
g WS & §

IqANTAR (310 IHWF HHOAT) ¢
ag ® W ¥ fF wmuy gedar asw
foqr, z@/WT AMTEET WA F1EY,
6, 6.30, 7 % AF F LA |

=t TA¥ET f0g : Figareaer wE-
&g, R FgAr g 91 f5 3@ Fw9w
%, . . feafcaryigs @ gar fa=
% ¥ 94N TvHd F@IE )

ITFATEAR (Tho THIF AHLAT)
A% FI1Zq g

st URyaT fag :  AfEvag o
EREdc: i w fae a0 f5 fgam
BT I A IAF T RE FE Ad
2, fema afiE Sy & A
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ET LI SR E-C I SO O 1
AT FY Ffed ¥ | OWE AR
W H AY IRy, R NG F 3G
aifsg 1 e of wET &, W g
Fgi & DeAq wr @G & qA™A qT0-
T THIW FT W § 1 150 WU
g2 Fifguig & axgy W AT g,
el & ar W o &, dar fEgkw
qrg & ? fazar & 9w },3HTT &
g &, BHIR F TR FW FH A
LR AR ® qr® § | AT AT
gfe fAsiEr § 96w §FEAg H A9
% ¥ w1 FT @A, s0 hwa
W7 G HHEED FT g7 O owar
g, 3T qwmi 4 @Ag 2w faang
g, i gsiefs #rf T oavaT AT
®qqT T § A @mANr | 5 I
WY #1 WA faane ¥ s oS
g ¥ A g 1 F2 W F
fome wdy 1 a8 feme mH 7 A
afer gaT T W F Fwar § 4
Haq, AU FgOU g & oawz w
T WIAH T T FE T RS
FEAA AE & |

# wAr 7-8 A TEA I
1 xgr BF qa T wEA ¥ AW
72 fF gr oF wTE FAAIA A
Jqreasd  wEERA, WA AW qaErfad
g SRy |

IqHATETR (Tro (H® FFAW) ¢
¥ ggx T @ GiE W QT

g1

oY TReT fag : AR AT /Y
Tl ¢ o FATIR @,
FfFT fRaf) Fawmq v & I
1 4F 7@ faa @ &, fec a3 &
a7 7@ § ¢ faadr ¥ S

N o
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feam & gadr Fr faoet @
fog ot mww #, R a3-
g Al ®1 F9 W @ ? A Faq
g e & X §, FHifs g9 T H
dar gy & Wa N @@ Imy § )
T F FAT QuEY F W AT IT FT
qIy &, AT quAr Fgw A qid

g1

ot w3 qed (wed w_W) AW
as fgr TN v ad ?

ot TATER fag ;. AfAa, W FEA
g fF5 oam adas =A@ oW A,
wielt S F wwA w1 QW FA | AW
# g9 FAH!, TIE AT, EIIGA
FAHY, THA FIAMH, FEIATH TAIAT,
wEE A, we fadt % aw-
A wEd ¥ ¥ W 159 E
g 396 Hfgq T @ | HET
gt g9 gar ? @7 7 9 39 F
for & # A, g A ¥ w7 A
FITAT, I T HIH a1d & 19 |
QAT | AW, WT FT BT 45
A & g2 FY TR T W
f 1 THY FF oar oS AN S
¥ g9 N fosg 1 A7 OIS ) FAT-
AT S AT WG &, § FTO wEAr
Al WIgST, WA SAF ARAT &0
wif’g &, afes gw @WT T I 9T
f& agt ¥ mwedY ®IT AT AT, 9
T AR fgrgeam & @7 B @aAret
FIA AT AW E, WA I &
awr adly & oA | A, ERH
g wAq AE A

IagAteas (1o TEs Iwfar) :
7F WY gH IS )

st TRTTiAg ¢ B OF

-A
faqe 7 d@fwg =~
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TAEALAA (31 Wrw T leav)
& w7 fAae AR foo

418

S Y@l fwg ;- Ay fime B &
AYA G GH FT G E W FEw
g & wmd gl aw a A
W gas F@ Wi fear ) Emy
g 5 BVAR F wET % 3w avg
§ m oeiRkl | oWmTY ST faar o
JET  AGAT T AW W@ &)
0T RHAV ¥ W 2 fF w0
AT g | gW A & F el
facar sx w8 @ & f& =@ =aen
Fi g |

ITANTETA (Tro THIF FHAT) :
THAT AN F FAT WGAT A

Y vAga] fag @ g9z ower
aqaT & FEifs WA 71 9gre g
@ & A gaF a9g ¥ 3% & feqy
¥ m A wqt & fGEt # S
el F W@ @ § AR g H
IMFTaga a1 T AN I T 5a
fq a97 § gAY 99 O %4 FgAqT
&7 | i 78 a1 F@ 91 @r
g3 9T & APF @1 9317 F fqw v
A 99 9T gE 9T 99T @9
B WT Y | A ITANTA ST, AT
ATHT W fa=r @&t Sv A wgar Tigar
AR I|E AR AT 4™ FETd
FEIAT . ...

FrgarEaq (S0 W awfar)
FU Fggaw Ffge A 19

Wt TR fag  F oww fage
FT TF I § 1w Rfaw
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fe fage § 35 &Y 58 FAg AT
T dF W oSAT FWAr §, AT H
FIT TF g9 FT ILELM & @I E |
ar 3,558 &L wAT fagre &v qadr
agt ¥ %0 ¥ FAT FIET § HR I9°
saar w1 @7 agfaad s g E
agi FA 2,016 FAT TIAT SARI
g9 % =7 ¥ faar sm@r @ 1 1 ATHY
Fr g v qEr amr g favwr F
qIE HIT FER qAafaqr & 9% .

I WreRe (To TwrF Fafear) -
74 faqz F AR T FZ L WG Al
AT AFLEAT FF GH FIAT |

oY vzt fag - w9 & wifad
AT Fg W@ g | AEEF AEAR A
FY N F FEgAT ARAT g; HE
F gy ¥ & ww w7 afwe, fong
a g @ fmm 3T oaw
afwn =i fag 3T TEq FE N
fgena 7 & @ gHA FEqE@T FAT
ffwr Hw gg@ "7A S oFr fom
Afsa f& F 93 T oI, ag T
aaiEr T F 1 AN FFAFT I AqAAT
ag &3, A fFE &Y AFT 7T FL)
g A, Tigat ge 8§ fawfes 2w
$ 1 agl # Iwmey fawfrg §
oM w1 ggr feerAl #1, "I HY,
AH AAAT ® A IAF fHT BR
FAWH FT T AT ERT ) qAFEA
N IqT J[AT W, FEAT TR HY
T T g AOEl F AT &t
HAHT ISETIST | W wifEx
¥, frdy aaf/m #r uF g ¥ 9
T 15 T ¥ SAET HTWIAT FEY
2T J1fgT | @ 9 HIT §F qF
AT 8% TIT FW WW AR ATATY
T WS A FT A TW AFE FT UK
faltg wzar § + ag Fwe qeofaa
#1 &, gfafeaarfaat &1 § 1 a8 a9
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99 Ar & fag ag & W qW
T FY W@ F AN @Y § 1 IF
faw g a5tz 7@F § |

SHRI SUJAN SINGH: Sir, I rise to
support this Budget as I feel this is
one of the best budgetg introduced in
recent years, in which no increase has
been affected in excise duties for
general revenue. Moreover, the mid-
dle class, which is the backbone of
the country, has been helped the most
in this budget. Wherever we go, in
the streetg and in the bazars, we find
there ig praise for this Government,
for this budget and praise for the
hon, Finance Minister who hag raised
the exemption Limit from Rs. 8,000 to
Rs. 15,000. This Government deserves
congratulations for various measures
and steps which it hag taken to mop
up resources, The Government has
taken 5 few good steps. Ag I have
already said, the persomal income
limit has been raised from Rs. 8,000 to
Rs. 15,000, Allowance in respect of
standard deduction has been increas-
ed from Rs. 3,500 to Rs. 5,000 for
salaried tax payers. Measures have
been taken by the hon, Minister to
check the varioug devices used for
avoiding taxes. The Wealth-tax limit
has been raised from Rs 50,000 to
Rs. 1.50 lakhs ynd various other con-
cessions have been given for develop-
ing teg and other plantations. The
performance of the Agriculture Min-
istry is really the best, for which our
Government deserveg praise. The
total production in 1979-80 was 109
million tonnes, anq in 1980-81 132
million tonnes. Thereby the food
production increased by 23 million
tonnes. After all, this productiori™in-
crease has not come due to a magic
with the Government, but it is due
to the following reasons:

The Indian Council of Agricultural
Research has developed excellent
technology. The technology which
has been developeq there has almost
surpassed the whole world, and the
foreign governments are trying fo
get that technalogy from the ICAR.
We are proud of that,
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This Government hag succeeded in
bringing in more arey under irriga-
tion. The area brought under irri-
gation in 1980-81 ig 2.5 million hec-
tares. Thig is one of the causes of
the increase in the food production.

In 1979-80, 35 million tonnes of seed
were given to the farmers, and in
1980-81, 48 million tonnes, an jncrease
of about 13 million tonnes of goed
seeds. Thig is another good perfor-
mance of the Congresg Government.
Above all this is due to the hard
waork, experience and broad visiop of
our Agriculture Minister, Rao Biren-
dra Singh. He deserveg to be con-
gratulateq for his nice work, in-
creasing the output of food in the
country and bringing good name to
our Government.

Now I just want to make a few
suggestiong to our hon Minister for
his consideration: The foreign ex-
change reserves which gre now about
5,500 crores of rupees, are not much
for this big country, and we cannot
be really much proud of it. This
must be increased somehow or other
because many development schemes
are to be implemented in the next
Plan which woulqg be needing foreign
exchange. So, these foreign exchange
reserves heed to bhe increased. For
that T would suggest that the nen-
resident account holders, who are
our Indian brotherg abroad ang are
earning for our country, should be
given more facilities so that they can
deposit more amount,

The prevailing bank interest rate
in the U.S.A. ig gbout 12 per cent or
more. The maximum rate of interest
given here is 10 per cent. The 10
per cent interest rate cannot attract
more foreign mioney. Only raising
this interest rate from 8.5 per cent to
10 per cent in the case of fundg to
be deposited in the banks for more
than three years instead of those for
five vears, will not be helpful to
Government at all. The result of this
will be that the monev whecih was to
come infernallv or externally, will be
deposited for three years andg not for
more than five years. What is the
advantage that the Government will
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derive cut of increasing the rate of
interest for three years? I think a
larger amount can be deriveq it the
rate of interest is increased to beyond
10 per cent. The people who are to
deposit money, will now deposit 1t
only for three years instead of five
years. Instead of a gain to the Gov-
ernment it will be in the real sense
a loss to the Government because
that money cannot be utilised for long
term development schemes. There-

fore, he should consider my

6 r.M, request, The interest rate for

Rural Development Bonds is
only 7% per cent, with the
result—the hon. Finance Minister

would agree with me—that there has
not been much progress in the collec-
tion of funds under this scheme. The
rate of interest ig very low. It should
also be increased. Then estate duty—
this is a very important item—for ag-
ricultural lands for 1981-82...(Time
bell rings). I have ten minutes more.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): You have been
given ten minues by the Chief Whip.

SHRI SUJAN SINGH: Twenty
minutes were given to me.
THE VICE-CHAIRMAN (DR.

RAFIQ ZAKARIA): Because there is
a Qawali programme, we have to ad-
journ.

SHRI SUJAN SINGH: Twenty min-
utes were allowed to me and according
to that, I will speak.

The estate duty for 1981-82 for ag-
ricultural land is estimated fo be Rs.
56 lakhs. This Rs. 56 lakhs is the
total estate duty which is to be real-
ised from the whole of the country
from the farmers and this has to be
given again to the States. And their
share varies from Rs. 8,000 to Rs. 3
lakhs in the whole year. So, what is
the fun of keeping this estate duty
for the farmers? It only leads to har-
assment of farmers and there is no
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substantial income gut of iy io States
or centre. It is almost an ornamental
tax. | I would request the hon. Min-
ister to think over it and like the farm
wealth-tax thig also should be abol-
ished, and the goodwill of the farmers
may be earned by doing so.

Similarly the wealth-tax limit
should _also  be increased from
Rs. 1,50,000 toc Rs. 2,50,000. Now, I

will give a few suggestions regarding
agriculture and farmers, whom both
our Government and the Opposition
members are keen to help. For all
the requirements needed by farmers
for the production of food like irac-
tors, fertilizers, etc., the tax should
be abolished. Now I come to a very
important jtem—hand pumps. There is
an excise duty of 8 per cent levied on
hand pumps for handling water. Hand
pump is, in fact, a tubewell for a
small, petty farmer. It is water-
works for a small wvillage. It ig an
item which needs encouragement to
be installed by farmers specially in
areag where the people have got very
small holdings and are very poor, like
the sunderbans area of West Bengal
where people can get some water by
installing a hand-pump. But this tax
can stand in their way to purchase. I
would request the hon. Minister to
think over it. Ag sewing machines
and even power-driven pumps for
handling water have been exempted
from the tax, this hand pump for
handling water should also be exemp-
ted.

If farmers who have got relatives in
foreign countries want to import trac-
torg as gift from their relatives, they
should be allowed to have them and
there should be no import duty on
them .

THE VICE.CHAIRMAN (DR.
RAFIQ ZAKARIA): Please conclude.

SHRI SUJAN SINGH: I have still
got time.

SABHA j
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THE VICE-CHAIRMAN (DR.

RAFIQ ZAKARIA): I was told to give

you ten minutes and I have given you
15 minutes.
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SHRI SUJAN SINGH: I have got 20
minutes.

St wrEelt wiga  faw
JIW) : &A ARSI |

(wex

s\ HEEREY  MUWN TR
FAH! 7 A |

SHRI SUJAN SINGH: I have not
completed my time. Only five min-
utes more; I wil] finish,

After all when the tractors come
from foreign countries from the earn-
ings of our Indian people living ab-
road, they add to the wealth of the
country, It should be encouraged and
no duty should be levied on them. I
do not find any provision “in the bud-
get for helping the farmers as far as
the requirement of tractors is concern-
ed. There should have been a provi-
sion in the Budget for manufacturing
of small tractors below 15HP costing
not more than Rs. 25,000. The Gov-
"ernment should have provided some
amount for establishing its own fac-
tory to manufacture small tractors
for the farmers, Therefore, I would
request that a few factories for small
tractors should be established in dif-
ferent parts of the country.

Another important suggestion is that
there should be a corporation for ex-
porting solely agricultural produce.
Government is very keen to export
finished goods to foreign countries, and
foreign countires are putting obstac-
les in allowing import of our finished
goods. In this situation there is a
great scope for export of agricultural
products, specially. grains, rice, pou-
Itry, onions and potatoes. There can
be a potato corporation of India
or some such corporation for
other agricultural produce. NAFED,
CCI, FCI, etc.,, are not doing work on
large scale and much cannot be ex-
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pected of them. So the problem of
the farmer will be solved by estab-
lishing such corporations whereby ag-
ricultural produce could sent to fore-
ign countries and the farmerg will also
be benefited by the rise in prices
automatically without any obligation
from any one and the Government.

Now, I come to irrigation. It is
very good that our Government is in-
creasing the area under irrigation
every year. From 1970-71 to 1974-75
one million hectares per annum were
added under irrigated area. Between
1975 to 1978 two million hectares per
annum were added and between 1978
and 1980 2.5 million hectares annually
were added, And yet, I submit that
today only 30 per cent of the cultiva-
ble land is under irrigation while 70
per cent is under non-irrigation. If
we increase area under irrigation
with this speed and the population
also goes on increasing at the present
speed, then we will just continue fo be
self-sufficient in future years and we
will never be able to export our agri-
cultural produce. Therefore, my sub-
mission is that top priority should be
given to bring larger and larger area
under irrigation. We should formu-
late a plan for say, ten years, or five
years. In five years we should at-
tempt to bring 60 per cent of the area
under irrigation. Of course, it is a
question again of resources. We have
got the manpower. We have got the
technicians. Money we can raise by
raising special funds or borrowing
from the people who will give huge

[ 11 MAR. 1981]

1981-82—General 426
Discussion

amounts, If we can bring into opera-
tion such a plan, that will also remove
unemployment and will provide ample
trade opportunities to the people. This
way economic problems of the coun-~
try can be solved. I know our Prime
Minister and our Government have
got the courage to do it, Let us, there-
fore, float a huge ioan both from in-
ternal and external resources and let
us complete this project in five years
instead of in instalments so that there
is huge and sudden produce and the
country could overcome unemploy-
ment and poverty at once,

With these words I cenclude,

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): The next speaker
is Mr. Ramakrishnan, You just start
your speech and then we will ad-
journ,

SHRI R. RAMAKRISHNAN (Tamil
Nadu): Mr. Vice-Chairman, I rise
to support the Budget. On this gc-
casion. ..

THE  VICE-CHAIRMAN (DR.
RAFIQ ZAXARIA): Mr. Ramakrish-
nan, you continue your speech tomor-
TOW, ‘

Now the House stands adjourned till
11 A.M. tomorrow.

The House then adjourned
at ten minutes past six of the
clock till eleven of the clock
on Thursday, the 12th March,
1981,



